CENToAL ADMINIS IBATIVE TAIBUNAL
" ALLAHABAD BENCH 3 ALLAHABAD

CIACUIT SITTING AT UITRANCHAL (NAINITAL)
ORIGINAL APPLICATION NO.18 QG 2002(U)
NAINITAL TH1S THE 12TH DAY OF APRIL,2004

HON'BLE MR. JUSTICE S. R. SINGH, VICE-CHAIRMAN
HON'BLE MRJ GEN. K.K. SRIVASTAVA, MEWBER-A

Sunil Kumar Sha s,

S/e of Sri Dabhi Wal Shamma,

&/ e LI-1, Railway Celeny,Dehradun.
.essassessnsss.sApplicant

( By Advecate Shri B.N. Singh )

Versus

1. Unien eof India,
threugh Generul Mcnager,
Nerthern failway, Bareda Heuse,
Bew Uelhi.

2. Divisienal fail Janager,
Nerthern Railway,
h‘ilra:d¢bad- -:---..--.-.&hﬁ"ﬂdﬁntﬁ

( By Advecate Shri A. Tripathi )

HON'BLE M. JUSTICE S Re SINGH, VICE=CHAIRMAN

List has been revised, none apgpears for the
applicant. vWe have perused the plesdings available en

recerds.

2. This O.A. filed under sectien 19 ef Administrative

Tribunals Aet 1985, seeks quasiment of the tentative

senierity list dated 0Y.11.,2000 and directien te the

respendents te prepare senierity list eof Helper Khalasi

anu Khalasi separately including therein the name eof the
g_af\‘ applicant after setting aside the sel"octinn held en
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fE 04.2002. The 8PPlicant has further
issuance of ; directien te I

the respendents to prome.
him en the pest *nts te pro 101

be
of AC Fitter (Ceach N

| #0Ning) Grade ITT im
P8y scale of K5.3050-45 50/ - e

| the
any, has been prometed,

from the date his junier,if
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‘ The C.A. in the Circumstances jis dismissed in
efault ef the @pplicant and Nis ceunsel .
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A Vice-Chairman
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